
Central Administrative Tribunal, Principal Bench

Original Application No.939 of 2004
M.A.No.790/2004

New Delhi, this the l6th day of ADril,2004

Hon^ble Mr.Justice V.S.Aggarwal.Chairman
Hon ble Mr.R.K. Upadhyaya,Member(A)

1. Mangat Ram,Wireman
S/o Shri Hukam Chand,
P'W.D,, E.D,-VII, Delhi
C/o Sachin Chauhan, Advocate
Ch. No.311, A Wing,
Tis Hazari Court,Delhi

2. Ram Dhan.Wireman
S/o Shri Rameshwar Das, C.P.W D
Delhi

C/o Sachin Chauhan, Advocate
Ch. No.311, A Wing,
Tis Hazari Court,Delhi

3. Virender Singh,Wireman
S/o Shri Sri Krishan
P.W.D.E.p, VII, Delhi
C/o Sachin Chauhan, Advocate
Ch. No.311, A Wing,
Tiz Hazari Court, Delhi

.Applicants

(By Advocate: Shri Sachin Chauhan)

Versus

1. Govt. of NCT of Delhi,
Through the Secretary.
Old Secretariat, Delhi-54

2. Director General of Works (CPWD)
Central Public Works Department Nlrman Bhawan.

3. Supdt. Engineer,
Coordination Electrical,
R.K. Puram, East Block, New Delhi

PWD(Fnl''vTT?^n^^° Shri Bhola Shanker
Delhi Dayal Hospital

.Respondents

0 R(0RALJ!

Aggar>.al.Cha1rm»n

M.A.790/7nn4

M.A. is allowed subject to just exceptions.
Filing the joint application is permitted.



/dkm/

0.A.939/2004

The applicants by virtue of the present

application seek a direction to ante-date the date of their

regularisation from 24.9.92 with consequential benefits

including seniority, promotion etc.

certain precedents in this regard.

3. However, the representation of the applicants is

already pending and is dated 13.11.2003. We are informed

that no decision has been taken on that count.

directed that respondent no.3 would

consider and pass an appropriate speaking order on the

representation of the applicants in accordance with law.

We make it clear that we are not expressing ourselves on

the merits of the matter. It may be done preferably within

four months of the receipt of the certified copy of the

present order. o.A. is disposed of.

( R.K. Upadhyaya )
Member(A)

( V.S. Aggarwal )
Chairman


